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Government of Jammu and Kashmir 
Finance Department 

Civil Secretariat, Jammu 

Notification 
Jammu, therlFebruary, 2018 

SRO"l 5 .- In exercise of the powers conferred by sectioo 164 of the Jammu and 
Kashmir Goods and Services Tax Act, 2017 (Act No. V of 2017), the State Government 
hereby rescinds, except as respects things done or omitted to be done before such 
rescission, SRO 16 dated 11.01.2018 issued by Finance Department, Government of 
Jammu and Kashmir. 

This Notification shall deemed to have come in to force WJth effect from 2nd February, 
2018, 

By order of the Government of Jammu and Kashmir. 

No. ET/Eslt/119/2017 -11/GST 
Copy to the·· 
1 Secretary, GST Council. New Delhi. 
2. All Finanoal Commtssloners. 
3. Pnnopal Resident Commissioner, J&K Government. New Delhl. 
4 Principal Secretary to Hon'ble Governor 
5 All Principal Secretaries to Government 
6. Pnncipa!Se<Aetary to Hon'ble Chief Mintster. 
7 AJI Comnussioner/Secretaries to Government 
8 Divislonal CommJsstoner, Jammu/Kashmir. 
9 Excise Commissioner. J&K. Snnagar 
10. Commissioner, CommerCial Taxes •• J&K, Snnagar ---··""ft•" . 
II. Additional Commissioner Commercial Taxes (Adm) Jill,., .... .._..mll'. 
12. Addt!Jonal Commissioner Commeroal Taxes Tax Planning, J&K. 
13 Pnvate Secretary to Hon'bte Minister for Finance. 
14 Private Secretary to Hon'ble Minister of State for F'111aoce. • 
15. President Kashmir Chamber of Commerce & lndustty, Kasl\mtr. 
16 President Federation of mdustry, Kashmir 
17 President Chamber of Commerce and Industry. Jammu. 
18 Presldentlndustnes assoclabon, Ban Brahmna. Jammu 

Sd/-
(NaYin K Chaudhary), lAS 

Principal Secretary to Government, 
Rnance Department. 

Dated. 07-02 • 2018. 

19 President Tax Bar Association, Jammu/ St\nagar. . 
20 General Managar, Government Press Jammu/ Kashmtr n~ F'illance ~l 
21. Private Secretary to Commissloner/ Secretary 10 Govemme 
22. Government order file/Stock/Fmaoce website. 

(Of. 
Under Secreta 


